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CORAM : HON'BIE MR. P,H. TRIVEDI ¢ VICE CHAIRMAN

HON'BLE MR, P.M. JOSHI JUDICIAL MEMBER

3/12/1987

Heard Mr., K.K. Shah and Mr. N.S. Shevde learned counsel
for the applicant and the respondent respectively. Mr.K.K.Shah

request) for some time, Allowed., The case be'posted on January 29,
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CORAM : HON'BIE MR, P.H. TRIVEDI VICE CHAIRMAN

HON'BLE MR, P.M. JOH I s JUDICIAL MEMBER

29/1/12°88

lLeard Mr, K.K.Shah and Mr, N.Z., Shevde learned counsel
for the applicant and the respondent respectively. Mr,Shah
requests that the application be returned to him for filing

it before the appoopriate forum. Allowed,
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